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10. Bihar 

11. Assam 

12. Nagaland . 

13. Manipur 

14. West Bengal 

15. Orissa 

16. Goa 

17. Andhra Pradesh 

18. Karnataka 

19. Pondicheny 

20. Kerala 

21. Tamil Nadu 

22. Maharashtra 

Total 

DaIructIon of Fornt In Tamil Nadu 

1046. DR. SHRIMATI K.S. SOUNDA-
RAM: Will the Minister of ENVIRONMENT 
AND fORESTS be pleased to state: 

(a) whether large seale destruction of 
forests is taking place in Tamil Nadu par-
ticularly in Nilgiris, Thalavadi and Koadika-
nal Hills; 

(b) if so, the reasons therefor and the 
steps taken by the Government to save 
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..,e98 forests; and 

(c) the details of area granted lease 
for mining and the area proposed to be de-
leased to save the forest in Tamil Nadu? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NAnl): (a, The Stale 
Government of Tamil Nadu have informed 
that no large scale destruction and denu-
dation of forests is taking place in TamO 
Nadu. 



MARCH 3, 1992. 

(b) Does not arise. 

(c) Under the· Forest (Conservation) 
Ad, 1980. Central Govemment have ac-
corded approval for diversion of 118.09 
ha. of forest land for mining proposes In 
TamB Nadu. The State Govemment of 
TamB Nadu have not submitted any Po-
posal for delaasing the area under mining. 

Scheme. for .. ,fa ... of Women and 
Children In Slkklm 

1047. SHRIMATI OIL KUMARI BHAN-
DARI: ·Will the Minister of HUMAN RE-
SOU::lCE DEVELOPMENT be pleased to 
state; 

(a) whether soma Central Schemes 
for the welfare of women and children 

. ·h:a:. Own iaunched in S~kim; 

(b) if so. the details thereof; 

(c) the details of amount spent on 
these schemes; and 

(d) the progress made so far? 

. THE MINISTER OF STATE OF niE 
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH 
AFFAIRS A~..D SPORTS AND THE CE-
PARTMENT OF WOMEN AND CHILD 
DEVELOPMENT) (KUMARI MAMATA 
BANERJEE): (.) Yes. Sir. 

(b) to (d). A statement is attached. 

STATEIENT 

(i) Integnll«l ChId DfweIopment 
SenIicss: 

In SIddm, the ICOS Scheme is being 
Implemented since 1975. As of now, there 
are 4 Centrally Sponsored ICDS PIOjac:ts 
providing the following package of S81V-

ices to pregnant women, nursing mothers 
a"cI children from 0-6 years of age; 

1. Supplementary nutrition; 

2. Immunisation; 

3. Health Check-up 

4. Referral services; 

5. Nutrition and Health education; 

6. Ndn-formal education; 

The expenditure incurred on ICDS 
Scheme in Sikkim during 1990-91 was Rs. 
53.12 lakhs. As. 1.66 lakhs were also 
spent during 1990-91 on training of the 
functionaries of the scheme . 

The scheme is covering about 2.90 
lakh pre-school children and 0.96 Iakh 
pregnant .oIDmen. 

(;i) Scheme for Adolescent Girls 

The Scheme for Adolescent Girls fo-
cuses on adolescent girls in the age group 
11-18 years, with a view to cater to their 
health, nutritional and educational needs 
as well as tapping their potential as future 
sociai animaiO;s. 

In SIddm, the Adolescent Girls Scheme 
is being implemented in Gayalzing Block 
of North Sikkim Distrid. The Govemment 
of India is to incur an expenditure of Rs. 
1.20 lakh on the Scheme in one year in 
Sikkim while the cost of Nutrition is to be 
borne by the State Government. 

(iii) CtrIt:hftAJay Care Centres: 

The Scheme of running CrechesIOay 
Care Centres was started in 1975 in pur-
suance of the priority objectives of the 
National Policy for Children adopted in 




